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EMRs to Foreign Drug Companies
1102. SHRI P. PRABHAKAR RED-

DY: Will the Minister of STATE IN
THE MINISTRY OF CHEMICALS

AND FERTILIZERS be pleased to |

state:

(a) whether it is a fact that Govern- |

ment are shortly giving Exclusive Market-
ing Rights (EMR) for some drugs to the
foreign companies as per the commitment
made to the World Trade Organisation
(WTO);
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(b) if so, the details, thereof and
whether grant of this EMR would shoot
up the prices of medicines, agro-chemical
products; and

{c) if so, what sfeps are proposed to
prevent the price hike so that, at least the
life saving drugs are within every body’s
reach?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (DR. A.K. PATEL): (a)
1o (¢) As intimated by Ministry of Indus-
try, no application for grant of Exclusive
Marketing Rights (EMR) has so far been
received in the Patent Office.

Relief to Bhopal Gas Tragedy

1103. SHRIMATI VEENA
VERMA:
SHRI RAJUBHAI A.
PARMAR:

Will the MINISTER OF CHEMICALS
AND FERTILIZERS be pleased to
state:

(a) whether Government’s attention
was drawn to the communication that the
Bhopal Gas Peedit Mahila Udyog San-
gathan, a Body of survivors of the
World’s worst Industrial Disaster of 1984,
had reportedly addressed om the New
Year Day (1999) to the US President,
Bill Clinton, demanding justice to victims
of the gas leak disaster and their families;

(b) if so, what is the progress made so
far in providing relief and compensation
for damage to these victims; and

{c) whetehr Government have taken
up the matter with the US Goverrnment
to cnsure speedy relief and justice to
these victims; if so, the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS: (DR. A.K. PATEL):
(a) Yes, Sir.

(b) As per the orders of Hon'ble Sup-
reme Court, the Union Carbide Corpora-
tion paid a sum of US Dollar 470 millions



